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to look at this inclusion of Ahimsa in the Preamble of the Indian Constitution as
requested by my leader Naveen Patnaikji and the unanimous Resolution of the Odisha
Vidhan Sabha in 2021. Thank you.

MR. CHAIRMAN: The following hon. Members associated themselves with the
matter raised by the hon. Member, Dr. Sasmit Patra: Dr. Amar Patnaik (Odisha),
Dr. John Brittas (Kerala), Dr. Santanu Sen (West Bengal), Dr. Fauzia Khan
(Maharashtra), Shri Maharaja Sanajaoba Leishemba (Manipur), Shrimati Mahua Maji
(Jharkhand), Shrimati Priyanka Chaturvedi (Maharashtra), Shri Nabam Rebia
(Arunachal Pradesh), Shri Niranjan Bishi (Odisha), Shri Vijay Pal Singh Tomar (Uttar
Pradesh), Shri Jawhar Sircar (West Bengal), Shrimati Vandana Chavan
(Maharashtra) and Shrimati Sulata Deo (Odisha).

Demand for prior approval of notified mineral Iron Ore Blocks in Tehsil Hindon,
District Karauli, Rajasthan by the Central Government
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MR. CHAIRMAN: The following hon. Members associated themselves with the
matter raised by the hon. Member, Shri Neeraj Dangi: Shrimati Jebi Mather Hisham
(Kerala), Dr. John Brittas (Kerala), Dr. Santanu Sen (West Bengal), Shri Rajmani
Patel (Madhya Pradesh) and Dr. Sasmit Patra (Odisha).

Demand for age relaxation in the recruitment for Economically Weaker Sections
(EWS) candidates
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MR. CHAIRMAN: The following hon. Members associated themselves with the issue
raised by the hon. Member, Shri Digvijaya Singh: Shrimati Jebi Mather Hisham
(Kerala), Dr. Amar Patnaik (Odisha), Shri Vijay Pal Singh Tomar (Uttar Pradesh),
Shri Ajay Pratap Singh (Madhya Pradesh), Shri Kailash Soni (Madhya Pradesh), Shri
Niranjan Bishi (Odisha), Shri Jawhar Sircar (West Bengal), Shrimati Mahua Maji
(Jharkhand), Dr. Fauzia Khan (Maharashtra), Dr. Santanu Sen (West Bengal), Shri
Neeraj Dangi (Rajasthan), Shri Saket Gokhale (West Bengal), Dr. John Brittas
(Kerala), Shrimati Sulata Deo (Odisha), Shri Kanakamedala Ravindra Kumar
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